
 

Demand to convert two-lane National Highway-34 connecting Kanpur  
to Sagar to four lane 

 
Ǜी बाबू राम िनषाद (उǄर Ģदेश): माननीय उपसभापित महोदय,  मȅ इस सदन के माध्यम से 
सरकार का ध्यान उǄर Ģदेश और मध्य Ģदेश को जोड़ने वाले कानपुर-सागर-भोपाल नेशनल हाईव े
नÇबर-34 पिरयोजना की ओर आकिर्षत करना चाहता हँू।  कानपुर-सागर-भोपाल नेशनल हाईव ेपर 
कानपुर के नौबÎता से लेकर महोबा के कबरई मध्य तक दो लेन मागर् होने की वजह से आए िदन 
दुघर्टनाएं होती रहती हȅ, िजससे जान-माल की अत्यिधक क्षित हो रही है।  नेशनल हाईव ेसखं्या-34 
को चार लेन बनाने के िलए भिूम अिधगर्हण का कायर् पूरा हो चुका है, परंतु अभी तक उसको चार लेन 
बनाने का काम शुरू नहीं हुआ है।  कानपुर-सागर-भोपाल नेशनल हाईव े संख्या-34 के माध्यम से 
के्षतर्ीय िपछड़ापन दूर होगा, Ëयावसाियक गितिविधया ंबहुत तेजी से बढ़ जाएंगी।  यह नेशनल हाईव े
इस के्षतर् मȂ िवकास के िलए नए आयाम Îथािपत करने के साथ-साथ एक इकोनॉिमक कॉिरडोर 
सािबत होगा, क्यȗिक यह इस के्षतर् मȂ खिनज उत्पादȗ को लाने व ले जाने का एक बड़ा माध्यम बनेगा।  

अतः मȅ इस सदन के माध्यम से माननीय सड़क पिरवहन एव ंराजमागर् मंतर्ी महोदय से आगर्ह 
करना चाहता हँू िक जनिहत की इस पिरयोजना को शीघर्ाितशीघर् पूरा करने के िलए िनदȃश जारी 
करने का कÍट करȂ,  धन्यवाद। 

 
MR. DEPUTY CHAIRMAN: Hon. Member, Dr. Sasmit Patra (Odisha), associated 
himself with the matter raised by the hon. Member, Shri Baburam Nishad. 
 

Concern over delay in payment under Fasal Bima scheme in Odisha 
 
SHRI MANAS RANJAN MANGARAJ (Odisha): Hon. Deputy Chairman, Sir, today, I rise 
to draw the attention of the Government to a pressing issue that affects the very 
livelihood of farmers in Odisha.  The issue is regarding the delayed payment of Fasal 
Bima in Odisha.  This delay stemming from the neglect of the Centre and opportunistic 
practices of insurance companies has inflicted undue hardship upon our agricultural 
community.  The Fasal Bima Scheme was designed to provide a safety net to farmers in 
times of crop loss ensuring their financial stability and safeguarding against uncertainties.  
However, what we have witnessed is the prolonged delay in disbursing these crucial 
payments depriving our farmers of their rightful compensation.  The BJD has consistently 
raised its voice demanding swift and fair payments under the Fasal Bima Scheme.  We 
have tirelessly advocated for our farmers, urging the BJP Government in Delhi to take 
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decisive action.  Yet, despite our persistent efforts, the Government has failed to 
prioritise this issue with the seriousness that it warrants.  सर, यह िसफर्  एक bureaucratic 
failure नहीं है, बिÊक इससे हमारे िकसान भाइयȗ के भरोसे को धोखा िदया जा रहा है।  This 
negligence is not just a bureaucratic failure, it is a betrayal of their trust and faith that our 
farmers have placed in the system.  As representative of the people, it is our duty to 
ensure that our farmers receive timely compensation for their losses.  Therefore, we 
demand immediate action from the concerned authorities to streamline the process and 
ensure that Fasal Bima payments are disbursed promptly after the assessment of crop 
damage. 
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with the 
matter raised by the hon. Member, Shri Manas Ranjan Mangaraj: Shri P. Wilson (Tamil 
Nadu), Shri Niranjan Bishi (Odisha), Dr. Fauzia Khan (Maharashtra), Shri A.A. Rahim 
(Kerala), Dr. V. Sivadasan (Kerala), Shri Subhasish Khuntia (Odisha), Dr. John Brittas 
(Kerala), Shrimati Sulata Deo (Odisha) and Dr. Sasmit Patra (Odisha). 

Now, Dr. K. Laxman on demand to establish Indian Institute of Management in 
the State of Telangana.   
 
DR. K. LAXMAN (Uttar Pradesh): Question No. 31... 
 
MR. DEPUTY CHAIRMAN: It is not a question.  You have given notice for Zero Hour on 
demand to establish Indian Institute of Management in the State of Telangana.  
...(Interruptions)... I will call your name afterwards.  Now, Dr. Dinesh Sharma on 
demand to convert Lucknow University into Central University.   
 

Demand to convert Lucknow University into a Central University 
 
डा. िदनेश शमार् (उǄर Ģदेश) : मान्यवर, लखनऊ एक ऐसा शहर है, जहा ँ शैिक्षक जगत मȂ एक 
अलग Ģकार की Ģिकर्याओं का समागम होने से शैिक्षक गितिविधया ँकाफी तेजी से चली हȅ।  लखनऊ 
िवÌविवǏालय पूरे भारतवषर् का शायद एक ऐसा िवÌविवǏालय है, िजसने 100 वषर् पूरे िकए हȅ।  
लखनऊ िवÌविवǏालय ने देश को Ǜǉेय डा. शंकर दयाल शमार्, Ǜǉेय जािकर हुसैन साहब जैसे 
राÍटर्पितयȗ सिहत कई न्यायाधीश, राज्यपाल, मुख्य मंतर्ी, Ģोफेससर्, वैज्ञािनक और बड़े-बड़े िखलाड़ी 
िदए हȅ।  इस िवÌविवǏालय का िविभन्न िवभागȗ मȂ एक अलग सÇमान और वचर्Îव रहा है।  दुिनया के 
कई देशȗ के िवǏाथीर् आज लखनऊ िवÌविवǏालय मȂ आकर पढ़ते हȅ। इसका एक िǎतीय कैÇपस भी 

20 [RAJYA SABHA]


